229 Written Answers
being made through open selection on
an All Indiy basis.

(b) and (c) The 4th Central Pay Com-
mission’s scales of pay have been extend-
ed to all cadres in IITs, except faculty,
scientific and design staff, librarians,
physical educatlon officers and Registrars/
Dy. Registrars/Astt. Registrars, equiva-
lent posts. Separaie Scales have  been
approved for these Cadres keeping in
view the experience duties and responsi-
bllities etp. at‘ached to these posts, Some
of the Scientific and Design Staff mem-
bers of the IIT, Delhi have moved the
High Court of Delhi requesting for
parity with teaching staff and th. matter
is sub-judice.

Granduation by displaced students in
J ad K

4532. SHRT KRISHAN LAl SHAR-
MA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased

tp state:

(%1 whether it is a fact 'that Govern-

~ave received a3 Memcrandum from

cne Akhil Bhartiya Vidyarthi Pml‘ishﬁd,

Kashmir on the probletns being  faced

by displaced students community of that
State [t

(b) if so, the main contenty of the
Memorandum ang| steps  being  ‘aken
thereon:;

(c) whether it is also a fact that it
lakes six years for a migrant candidate
to graduaie from the Kashmir Univer-
sity an¢ the results of B.A., B.Sc. exami-
nationg held in 1991 are still awaited;
.‘and

(d) if so, the reasons for such
delay and steps being taken to
line the system?

long
stream-

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU.
CATION AND DEPTT OF CUL
TURE) (KUMARI SELJA): (a) No
such Memorandum appears to have been
received by the Government.
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{b) Doeg not arise.

(c) and (d) The information Is being
coliected and will be laid on 'the table of
the Sabha.

Renovation of Sun Temple, Konark

4533, SHRT KRISHAN 1AL SHAR-
MA: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased
to state:

(a) whether it is a fact that Govern.
ment have drawn a plan for renovation
of Supn Temple, Konark, Orissa,

(b) if so, the derails of the plan; and

{c) by when the plan is likely to be
impleménted?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDU-
CATION AND DEPTT. OF CULTURE)
(KUMARI SELJA): (2) Yes Sir.

(b) At the request of Goverament of
India, the Government of Orissa has sub-
mitted a project report for conservationm
of Sun Temple at Konark, which js un-
der comsideralion.

(c) Details are yet to be finallsed.

Corparste sponsorship to finmmee
training For Olympic Games

4534, SHRI V. HANUMANTHA
RAO: Will the Minisier of HUMAN RE-
SOURCE DEVELOPMENT be nleased
g state:

whethey Government have made
any plang to involve corporate sponsorship
to finance training for Olympic Games.

. the details thereof;

{c) whether any corpordie bodies or
states have submitted any proposals to
concenirate on some events for participa-
iion in the pext Olympic Games;

(d) what stepg have beep 'sken  to
present a better account of our  Sports
traiping in the mext Olympic Games, and

(e) the detals thercof?
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1

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OQF
YOUTH AFFAIRS AND  SPORTS)

WITH ADDITIONAL CHARGE OF

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKUL WASNIK):
(2) and (b) Continuous dialogue is be-
ing held with the corporate sector in or-
der to persuade them to invest in promo-
tion of sports including training of sports
persons  for major international  events
like Asian Games and Olympics. This
pracess will be facilitated by the recent
amendment to the income tax rujes = o
{nclude promotion of sporls as eligible for
100 per cent deduction ynder  Section
35-AC of the income Tax Act.

(¢) No, Sir.

(d) and (¢) The following steps have
been taken by Government for training
of our sports persons for the next Olyp-
pic Games:

(i) Efforts are being made 1o  im-
prave standards of performance of
our Juniors by providing them  with
intensive training, sports  eguipment,
and international exposure, etc. These
Juniors will form the core of our
Olympic Games Contingent for 1996.

(ii) Sports Academirs in select disci-
plines are being cstablished in coordi-
pation with the concerned  Naljonal
Sports Federations, Corporaie  Sector
- and the Sports Authority of Imdia.

(i) International standard  cquip-
ments is being imported for the train-
ing of the probables for 1996 Games.

(iv) The services of foreign coaches
are being cngaged for training of the
probables in consultation with  the
concerned Federations.

(v) Monitoring Committee has been
set up under the  Chairmanship of
Minister of State for Youth  Affrirs
and Sports with cminent Sporls  per-
sons as members to monitor the pre-
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paration of the Indian contingeni for
the forthcoming Asian Games and all
other majoy international iournaments
and upto and including the Olympic
Gamss of 1996,

Resecvation in Universities for N.R.Is.

4535, SHRI SATISH PRADHAN: W;ll
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government have consen-
led to reserve 5 per cent seats for nom-
residetat Indian in all the Universities in
the couniry; and -

() whether this non-resident studen‘s
will have to pay their tutiva fees and
other fees in foreign exchange?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA.
TION AND DEPTT. OF CULTURE)
(KUMARI SELJA): (a) and (b) Accord-
ing to the information furnished by UGC,
the UGC has not proposed auny pereen-
tage for admission of NRIs in universilies.
The Supreme Court has directed that
upta 5 per cent seats cap be used by
unaided, professional Institutions for ad-
mi'ting NRIs against payment seals. Thls
jodgment, however, does not apply to
universities and Govt colleges.

Interview of parenty for admnission in
nursery classes

.m-

. 4536, SHRI SATISH PRADHAN: Wili

the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased 1o state:

(a) whe'her Government are imple-
menting the recommendation of commit-
te; of top academician on scrapping the
tes; for mursery classes:

(b) whether  Government are aware
that curreally some of the insti‘utions
interview the parents prior to admission
in nursery classes; and

(c) whether such system would jeopar-
dise the prospects of some student from



